NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr.

DAILY CAUSE LIST DATED 23.03.2022 (WEDNESDAY)

Member (Technical)

For Hearing

COURT -II (VIRTUAL MODE)

10:30 AM

Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT) | Stress Assets Stabillisation Fund (SASF) | Sidhartha Barua Aditya Pandya
(Ins) No. 248 of Vs.
2021 Skylead Chemicals Ltd.

For Orders

2. Transfer Original | Macedon Indo Austrian Ventures Pvt. Aditya Narain Tamanna Goyal
Petition (AT) Ltd. Gaurav Sharma Rajshekhar Rao
(MRTP) No. 02 Vs. Iti Agarwal
of 2017 New Standard Engineering Co. Ltd.
(O1d
Compensation
Application No.
51 of 2000)

3. Contempt Case Draeger India Pvt. Ltd. Manoj Khatri Rajashree B
(AT) No. 31 of Vs.
2021 in Comp. Mahesh Chowdappa
App. (AT) (Ins)
No. 994 of 2019

For Directions

(Ins) No. 471 of
2021

Vs.
Nilesh Sharma

4. Comp. App (AT) | Axis Nirman and Industries Ltd. & Anr. | Purti Marwaha Abhijit Sinha-R2

No. 175 0f2017 | Vs. Jasmine Damkewala
Hotel Birsa Pvt. Ltd. & Ors.

5. Comp. App (AT) | Pradeep Agarwal & Ors. Gaurav Gupta Sidhartha Sharma
(Ins) No. 147 of | Vs.
2020 Nutan Ispat and Power Pvt. Ltd.

6. Comp. App. (AT) | Abhishek Singh Swaroop George Nithish V Bangera
(Ins) No. 235 of Vs. Sunil Fernandes
2021 Huhtamaki PPL Ltd. & Ors. Hitesh Buch-R1

Salil Thakore-R3
7. Comp. App. (AT) | Ravi Sharma Ms. Eshna Kumar Varsha Banerjee-R1

Nilesh Sharma




8. Comp. App. (AT) | Kanoria Chemical & Industries Ltd. Aneesh Sadhwani Udita Singh-R1
(Ins) No. 618 of | Vs, Rohit Gupta
2021 & I.A. No. Vijendra Kumar Jain & Ors. Aatreya Singh-R2 &
1647 of 2021 R3
9. Comp. App. (AT) | Ajay Vij & Anr. Ashish Upadhayay Manish Parmar
(Ins) No. 726 & Vs.
728 0f 2021 & I.A | Abhishek Dutta
No. 2562 of 2021 | Official Liquidator for Solutions
Business Centre Pvt. Ltd.
With
10. | Comp. App. (AT) | Pankaj Gambhir & Ors. Pradeep Kumar Sayli Petiwale
(Ins) No. 818-819 | Vs. Mishra Manish Parmar
of 2021 Abhishek Dutta
11. | Competition App. | All Kerala Chemists & Druggists Sajith P. Warrier Abhishek Yadav
(AT) No. 06 of Association &Ors.
2018 Vs.
CCI & Ors.
With
12. | Competition App. | A. N. Mohan Amit Gupta Abhishek Yadav
(AT) No. 08 of Vs.
2018 Sudeep P M & Ors.
With
13. | Competition App. | Thrissur District Unit of AKCDA &Ors. | Sajith P. Warrier Abhishek Yadav
(AT) No. 09 of Vs.
2018 CCI & Ors.
With
14. | Competition App. | Kasargod District Unit of AKCDA Sajith P. Warrier Abhishek Yadav
(AT) No. 10 of &Ors.
2018 Vs.
CCI & Ors.
15. | Competition App. | Beach Minerals Producers Association G. Balaji Bulbuli Richong
(AT) No. 48 of & Ors. Aditi Sharma-R3
2019 Vs.
Government of India & Ors.
16. | Competition App. | Supertech Ltd. G.R. Bhatia
(AT) No. 03 of Vs.
2021 Competition Commission of India &
Anr.
For Admission (After Notice)
17. | Comp. App. (AT) | Genesis Club Ltd. Prashant Kumar Somya Jaitly-R2-R6
(Ins) No. 1129 of | Vs. Mukesh Gupta-IRP
2019 Rohtas Projects Ltd. & Ors.




2021

DHFL Investment Ltd. & Ors.

18. | Comp. App (AT) | Rana Sarkar Arushi Arora Abhirup Dasgupta
(Ins) No. 211 of Vs. Bhawana Sharma
2020 Asset Reconstruction Company (India) Ishaan Duggal-R1
Ltd. & Anr.
19. | Comp. App. (AT) | ASREC (India) Ltd. Saurabh Jain Jyoti
(Ins) No. 303 of Vs.
2020 Divyesh Desai
20. | Comp. App. (AT) | Shri Ramchandra D. Choudhary Atul Sharma Maulik Nanawati-R 1
(Ins) No. 418 of Liquidator of Anil Nutrient Ltd.
2021 Vs.
The Commissioner of State Tax (3)
Gujrat & Anr.
21. | Comp. App. (AT) | Jay Formulation Ltd. Sahil Chopra Tirth Nayak
(Ins) No. 855 of | Vs.
2021 Samir Pharma
For Hearing
22. | Comp. App (AT) | Shrem Residency Pvt. Ltd. Ayushmaan Bhutani | Vishesh Issar
(Ins) No. 1335 of | Vs. Ravi Sehgal
2019 GRG Estates Pvt. Ltd.
With
23. | Comp. App (AT) | Shrem Residency Pvt. Ltd. Ayushmaan Bhutani | Vishesh Issar
(Ins) No. 1336 of | Vs. Ravi Sehgal
2019 Shraman Estates Pvt. Ltd.
24. | Comp. App. (AT) | Punjab National Bank Debopriyo Maulik Pranay Agarwal-R1
(Ins) No. 266 of (Through Sachin Rathi, Sr.Manager Hill
2020 Cart Road Branch, Siliguri)
Vs.
Kamalesh Kumar Singhania & Ors.
25. | Comp. App. (AT) | Prakash Chandra Kapoor & Anr. Meenakshi Rawat Aditya Vashisht-R1
(Ins) No. 335 of | Vs.
2020 Edelweiss Asset Reconstruction
Company Ltd. & Anr.
26. | Comp. App. (AT) | C.E. Fernandes Davesh Bhatia Naveen Sood-RP
(Ins) No. 803 of | Vs. Gaurav Mathur
2020 Naveen Sood Anushree Kapadia
Resolution Professional Anvi Majumdar
For GEI Industrial Systems Ltd. & Anr.
27. | Comp. App. (AT) | TDH Reality LLP Monish Ponda Ekta Bhasin
(Ins) No. 361 of | Vs. Avina Karnad-R1

Sonali Jai-R2
Raunak Dhillon-R3
Sanjay Baja-R6
Rohit Gandhi-R7&8




28. | Comp. App. (AT)
(Ins) No. 380 of
2021

Directorate of Commercial Taxes
Vs.
VSP Udyog Pvt. Ltd. & Ors.

Madhumita Raj Singhania-R1 &
Bhattacharjee R2

Kumarjit Banerjee
Gaurav Gupta-R3

29. | Comp. App. (AT)
No. 61 of 2020

Singhal Finstock (P) Ltd.
Vs.
ITC Ltd.

Hariom Maheshwari | Kanika Singhal

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-
Registrar



http://www.nclat.nic.in/

